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Training Ferms

4481, Shri 8. S, Basl:
Shri Eswara Reddy:

Will the Minister of Food and Agri-
culture be pleased to state:

_(a) whether an agreement has been
signed with the Food and Agriculture
Organisation to set up training farms
in the country for imparting instruc-
tions to the young farmers to increase
the farm output;

(b) if go, the detai's of the agree-
ment; and

(c) where such farms are likely to
be set up?

The Minister of State in the Minis-
try of Food, Agriculture Community
Development and Cooperation (Shri
Annasahib Shinde): (a) VYes. An
agreement has been signed with the
FAO to set up a demonstration and
training Farm for young Parmers at
Visakhapatnam.

(b) The purpose of the project is te
improve human diet and to raise the
income level of the rural population
in Andhra Pradesh through increased
egg and poultry and meat production
and intensive cultivation of vegetables
and fruit for sale at prices which are
reasonable for both producers and
consumers. A demonstration snd
training farm in poultry farming and
market gardening will be established
by the Young Farmers Association of
India in an 100 acre tract provided
by Visakhapatnam Municipality near
the city. The farm will be equipped
with lecture rooms, a hostel, poultry
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farming and agricultural equipment.
The aim is to train about 600 young
farmers in the next three years. The
Austrialian FFHC Committee, will
give through the FAO, assistancebby
way of equipment, supplies and build-
ing and recurring costs totalling to
$1,20,000. dollars.

(¢) The agreement provides for the
setting up of only one Farm at
Visakhapatnam.

1241 hrs,

CALLING'ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INTRUSION OF PARISTANI
PLANES IN THE EASTERN SECTOR
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The Minister of Defence (Shri
Swaran Singh): Mr. Speaker, Sir,
Government has received reports that
there were recently violations of
Indian air space by the Pakistani air-
craft on 28th and 29th June 1967 in
West Bengal area. On 28th June 1967,
at about 0945 hours, 1320 hours and
1336 hours, two suspected Pakistani
Jet aircraft entered Indian air space
from the direction of Patgram (FEast
Pakistan). After flying over Phul-
kadabrl and Kharkhariag areas in West
Bengal, the aircrft returned to Paki-
stan heading in a Southernly direc-
tion. The gircraft flew at a height of
1000 feet to 1500 feet and penetrated
2 mautical miles into Indian territory.
On 26th June 1987, at about 1645
hours, ‘three suspected Pakistani Jet
aircraft entered Indian air space from
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Eagtern India (C.A) )
the direction of Patgram (East Paki-
stan). After flying over Mekhlinganj
area in West Bengal, the aircraft re-
turned to Pakistan heading in a South
ernly direction. The aircraft flew at
a height of 1000 feet to 1500 feet and
penetrated 2 nautical miles jnto Indian
territory. A protest will be lodged
with the Government of Pakistan
against these violations of Indian air
space shortly.

No confirmed report of the alleged
violation of Indian air space in West
Bengal or in the Garo Hi'ls District
of Assam on 30th June 1967 has been
received.

ot WO © meTer wEwET @ oAA
TEIRA F WY FT AGT g AT AT
i fraw o & wfret fadelt e
AfF Wy 7 F faar oaqafa &
TIW F7A § A1 w91 37 A9 qwEE
fasg 78 & afs & &1 ;v g ATy
T I9 AMFT WY F AwrFar
A 3f9q awwdr § wEfr gy o
3T F freas agemr s 2 7

Shri Swaran Singh: Violations are
violations and they are unauthorised.
That is why we take action against
them where possible ‘and if they es-
cape into Pakistani territory, protesis
are lodged. It is no doubt correct
that after the signing of the Tashkent
Declaration, we were hoping that these
unauthorised actions will not be the.ec,
But some air violations have taken
pPlace even after the signing of the
Tashkent Declaration,

Shri P. Venkatasubbaiah (Nandyal):
May 1 know whether 'the Govern-
ment will probe into this matter and
see whether this has anything to do
with the grand strategy that China
is adopting in collusion with Pakistan?
Has that anything to do with these
air intrusions into our territory?

Shri Swaran Singh: In this parti-
cular case, to give full information to
the hon, House I would like to say





